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Government Publications

§36. ShriS. C. Samanta: Will the
Minister of Information and Broad-
casting be pleased to statc the names
of journals or publications which gen-
erally coniain the maximum number
of contributions from Government cm-
ployces ?

The Minister of Information and
Broadcasting (Dr. Keskar): Contri-
butions from Govcrnment servants are
ordinarily taken only in journals. Contri-
butions by Government seryants in the
journals “Kuruksherra” ;¥1d “Gram
Sevek’’, which are mainly meant for depart-~
mental use by the Community Projects
Administration, arc not paid for and so
too the contributions in the journal ‘Bhagi-
rath” which js meanr hoth for depar:mental
use and general psbliciry. Of the other
journals, the “March of India” which is
essentially intended for foreign readers
receives rhe largest number of paid contri-
butions fim Government servants, which,
on an average, form one-third of the
total number of contributions.

Industrial Development of Punjab

§37. Shri D. C. Sharma: Will the
Minisicr of Commerce and Industry
be plcased to state:

(a) the amount of financial aid ask-
ed for by the Government of Punjab for
the industrial development of the State
under thie First Five Year Plan;

‘(b) the nam: of the industries which
were helped and their locations; and.:

(c) the amount given by ' Government
by way of grantsand loans separately?
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The Minister of Commerce and
Industry and Irom.and Steel (Shri T..
T.. Krishnamachari): @) to (¢). A
statement is laid on the Table, [(Seer
Appzndix V, annexure No. 37}

Crorr' ExrorT TO NEPAL

_%38. Shri Bibhuti Mishra: Will the
Minister of Commerce and Fadustry-
be pleased to state :

(a) whathet it is a fact that Gavern--
ment propose to remove &l restrictions:
on the export of cloth from TIndis to-
Nepal: and

(b) if so, whether any ifstructions-
have been issued ro the Uttap Pradesh
Government to abolish the licemsing
system ?

The Minister of Commerve and’
Industry and Iron and Stee} (Shri T.T..
Krishnsmsachari) : (@) THere are
no restrictions on the export of cloth
from' India to Nepal.

(b) Presumably,the Honourable Mem-
ber is referring to the licensing system of ™
cloth and yarn for the local dealers intro-
duced by the U. P. Government. If”
80, it is understood that thar Government
have decided to continue the licensing-
system for a further period of one year-
with effect from the 1st October, 1955..

Tea Industry

§39. Shri D. C, Sharma : Will the
Minister of Commerce and Industry
be pleased to state the amounr of foreign
capital invested in <he Tea Industry in
India  (State-wise)’ during the last 5
years ?

The Minister of Commerce and
Industry and Iron and Steel (Shr¥
T. T. shnamachari ) : According-
to information available , the total foreign
invesrmerts in the tea industry amounted
to Rs. 50-31 crorcs at the end of June
1948 and Rs.”70-83 crores at the end of
December 1953. Figures yearwise or
Scare-wise arc not available.

NEWSREELS

+ 640. Shrl D, C. Sharma: Will the
Minister of Information' and Broad-
casting be pleased to state:

(a) the number of Indian newsreels.
sent abroad for exhibition during 1955~
56 so far; and

(b) the total amount realised’ froms
these newsreels ? .





